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By Mon ble Mr.kuldip Singh.Member {Jwel ) NE%

Draughtsmen  working the Ministry of Surface Transport
(Road Wing), Parliament Etreet, New Delhi.

IR The . spplicants in this 0A seek to challenge

- i o oy ~F VA \:’.'Qd e mevsy | e e 1y 'i'::'.»d T ko

1..h(.'3 HOH g( ans ‘u{ Fevilise }\)\.«) SR8 [ F -2 R I v b S8 ER IR
ahnilmr}%f}plac&d Draughtsmen working in other Government

pq:*m NS,
2, “The  applicants  olaim  that there was a4

considerable’ dl,quA t among Draughtsmen of the CPWD over
vy wmoales even after the Third Pay Commission.

g Ultimately the matter was referred to tLhe Board of i

Arbitration  who gave an award on 20,6.80 as a result of {
which revisad pay  scales were sanctloned to the

i
Dratghtsmen  of CPWD  w.e.T. 22.8,7% npotlonally with |
actual benefits w.e.f. 16.11.1978. Thereafter s

|

1

Draughtsmen  working 1n wvarious other Department of the

Government of approached the Tribunal in other

o SR S R § 4 o e g - .
Gas ompd similar benefit was extended to them.

4 It 1s further submitted that now the lssue in
coptiroversy  1s  settled by & catena of declisions and it
has pneen  settled that Draughtsmel in  the wvariocus
3
Bepar tments  of  the Gowvernment of Indis are entitlced to
the pay scales prescribed by the Arbitration BRosrd
notianally  w.e. T, 22.8.7%  and with actuml bhensfits
wWea. T, 16.11.1978  and denial of this benefit _ta  the
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